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Raipur, the 24th December 2002 

NOTIFICATION 

No.F/5882/26 l 4fTDD/2002.-In exercise of the'powers conferred by Sub-clause (2) of Clause (C) of Section 2 of 
the Chhattisgarh Raj ya AlpSankhyakAyog Adhiniyam, l 996;theState Government hereby notifies the original inhabitants 
of Jain community of the state as minority community, for the purpose of said act. 

By order and in the name of the Governor of Chhattisgarh, 
A. K. DWIVEDI, Joint Secretary . 

• 


	

